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MR. CHAIRMAN: Mr. Bhupender Yadav, I heard your point. My suggestion to
all is, once the Chairman has said, ‘T am treating the matter as closed’, let us go ahead,
please. Shri Shwait Malik.
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SHRI NARESH GUIRAL (Punjab): Sir, I associate myself with the matter raised
by the hon. Member.

MR. CHAIRMAN: Thank you. Now, Shri Ritabrata Banerjee.

Release of water by the Damodar Valley Corporation without

consulting other States

SHRIRITABRATABANERIEE (West Bengal): Sir, the Damodar Valley Corporation

(DVC) is releasing excess water every vear, resulting in severe floods in the State of
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Bangla. Sir, there is an urgent need to reform the DVC which releases water from its
different barrages leading to severe {lood in our rain-battered State. Sir, the DVC barrages
are quite old. They are not cleaned or dredged from time to time, which has resulted in
sedimentation. If dredging had been done, then, another two lakh cusec of water could
have been stored there. So, whenever it 1s raining, the State of West Bengal is suffering
every year. The hon. Chief Minister of West Bengal has been raising this issue from time
to time about this water release of DVC. But, Sir, no action has been taken in this regard.
Sir, if dredging was properly done at Farakka from Bihar then Bihar would not have also
faced the same problem. Dredging has not been done properly in the Ganga and Kolkata
Port. Sir, now release of additional water from dams 1s causing the floods. The DVC 1s
doing business mainly in the State of West Bengal but it 1s causing floods and miseries to
the people because of not holding water to its capacity in the dams. Sir, last year, the DVC
released up to 2 lakh cusec of water, causing floods in more than 106 blocks. The situation
has been very bad and most unfortunately, — Sir, I will finish in time — last year, this 2
lakh cusec of water which has been released has caused severe floods in more than 106
of our blocks. The State Government is not consulted about release of this additional
water. This is creating a big problem for the State. The DVC needs to hold talks with the
State Government on immediate basis before release of water. No water must be released
without consulting the State Government. Man-made {lood 1s happening. This needs to
be stopped. The State Government needs to be taken on board.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I associate myself with the
matter raised by the hon. Member.

PROF. JOGEN CHOWDHURY (West Bengal): Sir, I also associate myself with the
matter raised by the hon. Member.

SHRI SUBHASISH CHAKRABORTY (West Bengal): Sir, [ also associate myself
with the matter raised by the hon. Member.

MR. CHATRMAN: Thank you very much. Now, Shri Ahamed Hassan.

Delayed payments to the farmers under PMFBY due to the requirement of

mandatory linking of their accounts with Aadhaar

SHRI AHAMED HASSAN (West Bengal): Sir, I would like to speak on the injustice
being done to farmers in the name of crop insurance. The much ambitious crop-insurance

scheme, Pradhan Mantri Fasal Bima Yojana (PMFBY) was launched by the Government



